| TEM NQO 27 REG STRAR COURT. 1 SECTI ON XVI A

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR S. G SHAH
TRANSFER PETITION (CIVIL.) NO(s). 88 OF 2008
NAVEENA Tl WARI Petitioner(s)
VERSUS
SANJAY TI WARI Respondent ( s)
(Wth appln(s) for stay and office report)

Dat e: 30/08/2010 This Petition was called on for hearing today.

For Petitioner(s)
M. H manshu Minshi, Adv.

For Respondent (s)
M. Hari om Yaduvanshi, Adv.
Dr. Mbni ka Gusai n, Adv.

UPON hearing counsel the Court made the follow ng
ORDER

The matter is adjourned for 10.9.2010.

(S.G SHAH)
REG STRAR

rd



